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I!roll'\PliPu of HiIllU 

1'2. ~~rI BalisWlh GuPta: Will the 
Minister of Edueati~ be pleased ~o 
state the areas inhabited by unedu-
cated people on the mainland 
and the Islands of the Indian Union 
where propagation of Hindi has SO 
far been undertaken by Government? 

Tbe Deputy Minister In tbe Miuls-
try of Edueatio.n (Sbri BhlMft ~.r
shan): The work relating to propaga-
tiOn and development of Hindi has 
been undertaken in all the non-Hindi-
s~king areas, whether on the maiJI-
land or the Islands. 

Ilpace BeAurcb In &eral. Unlverslt)' 

:US. Sbri V-uvan Nair: 
Shri WarIor: 
Shri A. V. Ra,bavaa: 

Will the Minister of BdneaUon be 
pl .... ed to state: 

(a) whether any proposal hu been 
recommended to the K.,..la Uni-
versity to Institute a course in lPace 
research; 

(b) whether the idea of assoclatinC 
the University with the Thumbs 
Rocket Launching Station ill beln, 
considered; and 

(c) the titue by which • IInal 
decision will be taken in the matter? 

The MInister of EducatloQ (Slu'i 
M. C. Charla): (a) to (c). Certain 
preliminary disc~ssions have taken 
place between the Vice-Chancellor, 
Kerela UniversIty, and the authorities 
of the Thumba Rocket Launching 
Project on IIh. question of instituting 
8 ('ourse in space re~e8r('h in the Uni-
versity. It is premature to state at 
this stage as to when a final decision 
will be taken to start the course. 

Surar MIII In IIet1lJ 

ZH SIITI Wadl",a: 
Shrl A. S.S.IpJ: 
Dr. Chan ...... hhan SIn""': 
Shrl ChaDdak: 

Shrl Laklunt "''''HI: 
Sbrl HuRIO Challd 

&achhavalya: 

Will the Minister ot Labour, Em-
ployment. and aehabilltaUon be pled-
ed to refer to the reply given to Un-
starred Question No. 785 on the 17th 
November, 1965 and state: 

(a) whether the Government of 
Madhya Pradesh have since forward-
ed proposals for providing irrigation 
facilities ·for the CUltivation of SUlCar-
cane on the lands under reclamation 
in Betul district for the resettlement 
of migrant. from East Pakistan: 

(b) if so, whether the scheme' has 
been sanctioned; 

(c) whether any decision has been 
taken regarding the establishment of 
a sugar mill there; and 

(d) it so, the details thereofT 

'l1le MinIster of Labour, Employ-
ment and Behabllltatlou (Sh.1 S..,jl-
van Ram): (a) Not yet. 

(b) to (d)' Do not arise. 

.... 11·""&1. Iadnstries b MadIa)'. 
Prall .... 

U5. Shrl Wadi".: 
Shrl A. 8. SaJr&l: 
Dr. ChaQdrabhaa Slnrh: 
Shri Cbandak: 
Shrl Lakhmu Bha",aAI: 

Will the Minister of l4I-..r, Em-
pl.". ... ent and Rebabllltatt .... b. 1.1lea8-
ed ·to state: 

ra) whether any propo •• l ha. ':>pen 
received f:-om thf' GovernmC'nt of 
Madhya Pradesh for e.tabli.hing 

. small-!l,ca1c industTie~ in the Stat~ for 
the employment of 1327 new mil!1"llnts 
from East Pukistan; 

(b) if so, the details thereof: and 

(c) whother the npproval of the 
Government of India hu .ince been 
conrmunicated to the State Govern-
"!n~nr~ . 




